
GOVERNMENT OF INDIA 
MINISTRY OF HOUSING AND URBAN AFFAIRS 

LOK SABHA 
UNSTRARRED QUESTION NO. 659 

TO BE ANSWERED ON DECEMBER 19, 2017 
POVERTY ALLEVIATION 

 
NO. 659 SHRI HARI OM PANDAY: 
  DR. RATNA DE (NAG): 
  SHRI MANOJ TIWARI: 

 
WILL THE MINISTER OF HOUSING AND URBAN AFFAIRS be 

pleased to state: 

(a) whether the Government has allocated funds for alleviation of 
poverty in urban areas like Delhi and NCR, Ambedkar Nagar, 
UP; 

(b) if so, the allocation, utilization and unspent balance for the 
last three years, area and State-wise; 

(c) if not, the reasons therefor, and 

(d) the details of important steps taken and financial/legal 
constraints for completion of the aforesaid project, if any? 

ANSWER 

THE MINISTER OF STATE (INDEPENDENT CHARGE) OF THE 
MINISTRY OF HOUSING & URBAN AFFAIRS 

(SHRI HARDEEP SINGH PURI) 
****** 

(a) The Ministry of Housing & Urban Affairs has been 
implementing Deendayal Antyodaya Yojana — National Urban 
Livelihoods Mission (DAY-NULM) to reduce poverty and vulnerability 
of urban poor households. The Mission covers all statutory towns in 
the country decided by the State/UT as per the local need and 
capability.  Funds are allocated to States/UTs for implementation of 
the Mission. 
 



(b) A statement showing details of funds allocated, utilised and 
unspent balance in respect of States/UTs for the last three years 
(2014-15 to 2016-17) under DAY-NULM is at Annexure. 
 

(c)  Does not arise 
 

(d)  Progress of the Mission is monitored through Monthly Progress 
Reports (MPRs) submitted online by the States/UTs, Video 
conferences and review visits to the States/UTs. Regular reviews 
are also done at the level of Hon’ble Minister of State (I/C) and 
Secretary. Written communications are also being sent to the 
States/UTs to enable effective implementation of DAY-NULM. 
Handholding of the States/UTs is done through the Mission experts 
at the national level. Whatsapp groups have been formed with the 
States/UTs for resolution of issues being faced by them as well as 
sharing of good practices amongst the States/UTs.  

 
 

--------- 
 

 
 
 
 



 

Statement referred to in part (b) of Answer to Lok Sabha Unstarred 
Question No. 659 for 19.12.2017 regarding “Poverty Alleviation” showing 
details of funds Allocated, Utilised and Unspent balance in respect of 
States/UTs for the last three years (2014-15 to 2016-17) under Deendayal 
Antyodaya Yojana – National Urban Livelihoods Mission (DAY-NULM) 

Annexure 

 (Rs. In Lakhs) 

    2014‐15 2015‐16 2016‐17
Sl. 
No. 

States/Uts  Allocation*  Utilized  Unspent  Allocation*  Utilised  Unspent  Allocation*  Utilized  Unspent 

1  Andhra  Pradesh  5573.83  7534.26  8050.44  5108.83  9745.50  0.00  5714.45  10885.78  0.00 

2  Arunachal Pradesh   716.53  64.14  290.83 582.79 131.54 305.55 532.02  103.00 345.84

3  Assam  5375.77  2629.93  4146.28  8077.07  980.55  3165.73  4412.57  1119.15  2046.58 

4  Bihar  4518.44  1601.86  1038.66 4344.27 3243.81 367.84 5925.87  1688.42 917.21

5  Chhattisgarh  2201.69  286.66  1364.61  2193.65  2594.71  548.41  2526.46  1894.85  0.00 

6  Goa  10932.87  10.27  97.38 335.04 38.68 58.70 81.97  117.59 0.00

7  Gujarat  91.94  2937.31  7647.17  9512.12  545.80  7101.37  6333.81  2412.32  4689.05 

8  Haryana  3571.39  145.40  2789.96 3266.92 159.96 2630.00 2321.96  195.08 2434.92

9  Himachal Pradesh  250.13  148.84  822.15 254.4 481.29 590.86 451.78  700.67 246.42

10  J & K  1449.95  272.62  1177.33 1268.49 546.36 630.97 565.22  400.66 230.31

11  Jharkhand  3295.8  1208.55  2087.25 2931.05 1792.08 1756.49 1749.12  3433.06 0.00

12  Karnataka  9484.48  2515.73  3831.38 8729.16 3518.20 1302.98 6735.75  1332.60 0.00

13  Kerala  1855.84  360.73  3763.25 5887.53 1551.33 2211.92 2096.59  4878.36 0.00

14  Madhya Pradesh  7812.59  1818.77  5993.82  7415.11  3994.43  2499.39  6491.1  3679.06  1700.22 

15  Maharashtra  22814.89  1078.42  16032.75 18775.98 2443.47 13589.28 10165.6  4652.19 8937.09

16  Manipur  1018.54  235.51  866.38  1531.762  197.15  980.62  1391.26  119.09  861.53 

17  Meghalaya  799.26  55.12  544.33 1093.428 31.52 512.81 432.55  122.57 390.24

18  Mizoram  1307.05  909.48  17.76  1049.947  944.23  105.58  2931.07  1992.72  205.44 

19  Nagaland  953.84  167.50  532.72 1048.468 446.62 86.10 1223.26  102.65 828.75

20  Odisha  2308.77  1046.56  1262.81  2587.66  1110.45  1473.95  1927.42  1403.72  726.41 

21  Punjab  3846.35  702.31  3322.91 3842.2 1410.41 1912.50 1717.37  1600.36 312.14

22  Rajasthan  6532.15  206.47  6325.68  6298.81  2248.74  4076.94  3760.52  4586.44  282.06 

23  Sikkim  276.91  62.49  127.19 282.02 89.76 122.06 218.86  243.72 0.00

24  Tamil Nadu  10730.45  4799.80  5930.65  12901.06  11933.35  0.00  10327.03  6400.44  0.00 

25  Telengana  5692.6  1265.50  2859.90 5317.36 4720.61 2127.30 1990.76  2597.43 0.00

26  Tripura  1261.65  0.00  946.24  1765.52  0.00  946.24  1070.1  206.00  740.24 

27  Uttar  Pradesh  15797.72  392.01  12737.51 16439.73 6416.02 8063.41 10328.95  8800.00 1528.95

28  Uttrakhand  962.76  222.65  610.10 1126.65 615.62 502.16 1040.26  953.59 86.67

29  West Bengal  10474.4  1214.98  9259.42 10749.08 2619.49 6639.93 5678.91  5767.05 1703.67

30  A& N Islands  55.08  0.00  0.00 18.96 0.00 0.00 13.29  0.00 106.31

31  Chandigarh  537.58  136.46  266.73 135.65 315.61 0.00 139.84  146.28 0.00

32  Dadra & NH  50.09  0.00  40.59 21.22 0.00 40.59 12.18  0.00 40.59

33  D & Diu  34.8  0.00  0.00 24.16 0.00 0.00 7.02  0.00 0.00

34  Delhi  5353.04  0.00  2425.96 3751.85 0.00 2425.96 2365.25  0.00 2425.96

35  Puducherry  342.12  0.00  0.00 195.46 0.00 0.00 282.06  279.00 0.00
   Grand Total  148281.3  34030.34  107210.13  148863.41  64867.29  66775.65  102962.2  72813.86  31786.60 

 
*Allocation includes  unspent balance of previous years . 

 


